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Office of Adv Madhumita <office.advocate.madhumita@gmail.com>

Advance service Rejoinder in matter of Nagarik Swartharaksha Sangram Parisad
vs State of Assam & Ors. [O.A. NO. - 83/2024/EZ]
1 message

Office of Adv Madhumita <office.advocate.madhumita@gmail.com> Sat, Feb 1, 2025 at 6:24 PM
To: chairman@pcbassam.org, dc-cachar@nic.in, smb1882@gmail.com, sp-cachar@assampolice.gov.in,
ajayaggarwal.cpcb@nic.in, shayamvar_deb@hotmail.com

Dear Sir,

PFA.

--
With Regards

Office of Advocate Madhumita Bhattacharjee
1921, J Block, Opposite Ariston Hospital, C.R. Park,
New Delhi-110019
Mob. No. 7011332809

Chamber No. 807, Additional Building Complex,
Supreme Court of India,
New Delhi-110001
Telephone No. 011-43029802
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